
Central Adrninistrativa Tribural
Principal Bench

• • • •

C.P . 53/97
in

OA .2 37/95

New Delhi, this the 2nd day of April,1997

Hon*ble Dr.Dose P*Uerghese, Uice-Chairman
Hon'bleShri R.K. Ahooja, Pleraber (A)

Bijendar Singh s/o late
Sh» Richpal Singh,
Auchandi village,
Delhi.

\

..Petit ionsr

(B; Shri D.R.Gupta, Advocate)

Versus '

1 . Shri R.K.Singh,
Oirector of Estate,
Nirman Bhauan,
New Oeihi,

2. Director General(Uorks)j
C.P.U«0» Nirraan Bhauan,
New Delhi.

(By Mrs. P.K.Gupta, Advocste)
. •. Respondents

'order (Oral)
By Hon'ble Di# Oose P. Uerghese ^l/ice-Chairman(3)

Heard the learned counsel on either side.

Respondents have complied uith the order of this court

dated 21.12.1995 and in the circumstano ea no other
»

order is required in this Contempt Petition. Hsnce, Contempt

Petition is disposed and rcitices discharged.

,R»K. Ahooja )
Refiber '

/na/

(Or.Josa^, Usrghesg)
Vice-Cha i rm an(3)


